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Foreign banks operating In India 

Total priority sector advances: 32% of net bank credit 

Advances to SSI : 10% of net bank credit 

Export credit: 12% of net bank credit 

Anti dumping Duty on Import 

515. SHRI INDRAJIT GUPTA: Will the Minister 01 
COMMERCE be pleased to state: 

(a) whether the steel manufacturers in the country 
including Steel Authority of India have complained that the 
import of cheeper hot rolled coils from South Korea. South 
Africa and Turkey haye cut into their market shares jocally 
and in the export market and have demanded an artl-
dumping duty on import from these countries, and 

(b) if so, the reaction of the Government thereto') 

THE MINISTER OF COMMERCE (SHRI 
RAMAKRISHNA HEGDE) : (a) Yes, Sir. A petition was 
received by the Designated Authority lor Imposition 01 anti-
dumping duties on import 01 HR Coils from South Korea. 
South Alrica and Turkey. 

(b) Since the petition was not properly documented, 
the petitioners were .. ked to furnish full details The case 
was aubaequently closed as no reeponae waa receiyed 
Irom the petitioner industry. 

Mln ... al baed Induatrlu 

516 SHRI DADA BABURAO PARANJPE : Will the 
Minister of INDUSTRY be pleued to atate: 

(a) whether the Government are aware of a pilot 
project acheme formulated to establieh Mineral Baa.d 
Industrial unit. in the rural are .. of Madhya Pradeatl: and 

(b) lIao, the progr ... made inthi8 r.gard.ofarandthe 
reaction 01 the Union GoYernmenttheret07 

THE MINISTER OF INDUSTRY ( SHPtI SIKANDER 
BAKHT) : (a) No luch ech.me 1'1 .. be.n brought to the 
notice of Miniatry of Industry by the Gov.mment of Madhya 
Pradesh. 

(b) Does not arise. 

Setting up of Spinning Milia 

517 SHRI SADASHIVRAO DAOOBA MANDLIK: 
SHRI A. VENKA TESH NAIK: 
SHRI ASHOK NAMDEO RAO MOHOL: 
SHRI MADHAV RAO PATIL: 

Wiilthe Minister of TEXTILES b. ple .. ed to atate: 

(a) whether during the end 01 Eighth Pian the 
Government have to set up about 40 epinning mills in 
different Statu; 

(b) if so, the detaUs thereof, State·wlse; 

(c) whether all the propOied apinnlng mUla haye be.n 
set up in all the States. 

(d) II ao, the detaila thereof, State·wiae and if not, 
whether the Government propo .. to aet up auch mHIa in 
ttle remaining State. during Ninth Plan; 

(e) if ao, the detaillth.reof; and 

(f) the existing pattern for providlngfinancial ual8tance 
to co-operative aplnning mHla7 

THE MINISTER OF TEXTILES (SHRI KASHIRAM 
RANA) : (a) No, Sir. 

(b) to (.) Do not aria •. 

(f) Netlonal Cooperetlv. Development Ccwpor .. 1on 
(NCOC) provldel loan .. lItenc. to Stilt. Govemment. 
for contribution to the ahara capital In the coopandlv. 
.pinning milia, particularly In the grower. and handloom 
w.avlr. miRa. A Itat.rnan! Indicating pattem of NCOC'. 
a .. ~anc. it attached. 

",.,.".", 

Pattern of AN.tance 

Handloom W.avera Coop. 
Spinning Milia 

Dev.lop.d Statu N.w MilIa Expanaion Modeml-
_Ion 

1 2 3 
EqWty 
(i) Membera Contribution as share capital 5.00 5.00 
(ii) State Govt', ,hare capital 

(a) Own r .. curce. 22.50 17.50 10.00 

Growera Coop. Spng. 
Milia 

New Milia Expansion 

5 8 

10.00 10.00 

20,00 16,00 

Modaml-
.Iltlon 

7 

5.00 

7.50 
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2 3 

(b) With NCDC'aloan ... istanee 22.50 17.50 
Sub Total (iI) 45.00 35.00 

Debt 
(iii) Term loan. 50 60 

100 100 
Cooper.tively under-developed atates 
Equity 
(i) Member. Contribution as .hare capital 5.00 5.00 
(ii) State Govt' •• h.re capital 

(a) Own resource. 11.25 8.75 
(b) With NCDC'. loan ... ist.nce 33.75 26.25 
Sub Tot.1 (il) 45.00 35.00 

Debt 
(ill) T.rm loan. 50 

Total 100 

Supply err CCMlI to StH! Induatrl •• 

518. SHRI NARESH PUGLIA: Will the Minister of 
COAL be pleuad to .t.te: 

(a) whether the .upply of coking coal from indigenous 
sourc •• to the stHI .ec1or Is not coping with the need of 
the .te.' Industrt .. ; 

(b) it 10, the tot.1 monthly demand of co.1 by st.el 
Industrlel; 

(c) whether poor qu.,lty of co.' Is being supplied to 
steellndu.trie.; .nd 

(d) if '0, the .tep. the Government propose to take to 
make .v.ilability of good qu.,ity of coal to .teel indu.tries 
In the country? 

THE MINISTER OF STATE OF THE MINISTRY OF 
COAL (SHRI DlllP RAY) : (a) y .. , Sir. 

(b) All India Coking Coal dem.nd ••••••• d for the 
year 1998-99 for .teel.ec1or I. 37.70 million tonn •• which 
worka out to 3.14 million tonnea/month. Again.t which the 
actual raw coking coal .upply from Cil to ste.1 plant. 
during April, 1998 had been only 1.361 million tonn ••. 

(c) Ash percent.ge of co.'.upplled to .teel pl.nt. I. 
maintaln.d at agr •• d I.v.'., but th.r. ar. a f.w .,ippage •. 

(d) Becau .. of d.pl.tlon In r ... rv. of good quality 
coking coal In the country, .upply of .pecKI.d quality of 
coking coal to the waeherte. Is g.ttlng affect.d. This i. 
cauling production of washed coal of .om.wh.t inferior 
quality. Apart from commls.ioning two wa.herl .. at Kedla 
(CCl) and Madhuband(BCCl) which would produc. d .. ired 
quality of wuhed coal from pre.ently available coking 
eoal, the Government ha. also reduced the Import duty on 
coking coal, 80 that .teel .ector may import required 

60 
100 

4 5 6 7 

10.00 20.00 15.00 7.50 
20.00 40.00 30.00 15.00 

80 50 60 80 
100 100 100 100 

7.50 7.50 5.00 

10.00 12.50 9.75 7.50 
10.00 30.00 22.75 7.50 
20.00 42.50 32.50 15.00 

80 50 60 80 
100 100 100 100 

quantity of desired quality coking coal for blending with 
indigenoul coal. ' 

Loana to Unemployed Youthe 

519. SHRI A.VENKATESH NAIK: WiU the Minister of 
FINANCE be pleased to state: 

(a) the number of educated unemployed youth. In 
Karnataka who applied for loan from the nationalised 
banks for .tarting their own industrieal bu.ine.s during 
each of the last three yearl; 

(b) the amount of loan sanction.d and dieburaed by 
the said banks and the number of youth. provided loan.; 

(e) the number of applicatlonl pending and the rauon. 
for delay; and 

(d) the time by which the remaining application. are 
likely to be cleared? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING, REVENUE AND INSURANCE) 
(SHRI KADAMBUR M. R. JANARTHANAN) : (a) .nd (b) A 
.tat.ment giving detalr. In re.pect of Prime Minister'. 
RoJgar YoJana (PMRY) i. enclosed. 

(c) and (d) Re.erve Bank of India (RBI) have reported 
that number of application. pendlg with the banks under 
PMRYare 987, 2982, and4786 for programme year.1 996-
96, 1996-97 and 1997-98 re.pectlvely. The rea.on. for 
pendency of application. are generally (I) bunching of 
applications toward. the end of the programme year; (U) 
incomplete applications (iii) borrower. not responding to 
the caU. of the bank .tc. RBI has further report.d that 
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